Y Lt e

S

( -

-

RS

 Hon'ble Smt.Lakshmi Suaminathen, Member (3.

THE CENRTRAL . ‘ADMINISTRATT
e . 'PRINCIPAL BENCH
CURLRITL 7 NEJ CDELHIG

‘" Date of decision 25-9-96

Hon'ble Shri K.Muthukumar, Member (a)

DA 1152/96

shri Naresh -Jaglan, ‘

son of Sh.Mohinder 5in h. Jaglan,

resident of 2569,U.E. ?Urban tstate, : ‘ , B
3ind-126102(Haryana), : : ;

v oo Applicant

(By Advocate Shrivjag singh through proxy
counsel Shri J.Banerjee) h

VS.

1, Union of India,
thrsugh Secretaly,”
Min.of Personnel & Public Grievances,
Deptt.ot Personnel & Treining,
North Block, Neuw Dalhi,

2, Union of Ihdia, through Chairman,
S+5.Cs C.35.0. Complex,Lodi Road,
Neu Delbi.

3, The Commissioner of Police,
Police Head Quearters,
Delhi Policz, Delhi,
... Respondents

(By Advocate Shri V.S.R. Krishna )

0A 1153/96

)
" Shri Nachhatar Pal Singh
s/o Shri Kirpal Singh :
R/o 11/23, G.8.Park Polytech. ST
Neuw Campus, Okhla, Neu Delhi-20

N

) K] Appl'j-c ant
(By advocate Shri Jog Sjngh through proxy ‘
“counsel Shri J.Banerjee,counsel for the applic ant)

- . S Vs,

1. Union of .India
through Secretarlyy
Min.of Personnel & Public Grievance,
Deptt.of Personnel & Training, North Block,
New Delhi. . .

1l




'<9L,

,(K.Nuthukumar)

Unlon of India through Chalrman
.Staff Selectlon Comm1331on,
-CGo Complex, Lodh1~Road,
Neu Delhi, . = ‘

3. ‘Commissioner or Pollce,'

Police Headquarters, I.pP, Bhauan,'
Nsu Delhl. .

o ... Respondents :
(By Advocate Shri v,s,B, Krlshna ) SR ~

0 RDER (ORAL)

(Hon'ble Smt, Lakshml Suamlnathan,

Menber (J)

Hegfd béth tha counsel,
E

AAdmittedly, these two OAs zre similar tn all

Tespects to that of 0\‘9226/95 OA 1975/95

and 04 1680/95
which have been dis

posed of by th s Tribunal by decision
dated 26 7:96(copy placzd on record, )

We note from the perusal of the appllcatlon that
‘the applicant has himself rslied on O0A 2226/95 and 04 1880/95

and that the 1ssues in these cases are sjimilar,

In the llght of th° above observations, ye

also dispose of thess gg 1152/95 and 1153/9¢ by a common,

Qtden\ For the reasons given in 042226/95

and.Canected
Tases, theso applications aft dismissed, No order as'te
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_ggkdz;;ngﬁJLqéle;a/
(smt,Llakshmi Suamlnathan)
Member (4) Member (J)




